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CENTRAL ADMINISTRATIVE TRIBUNAL
b CALCUTTA BENCH

‘Original Apphco’non No0.350/00972/2019 & MA.524/2019
With

Ongma! Apphco’non No0.350/00975/2019 & MA 525/2019
With

| Origincl Applicoﬂon No0.350/00976/2019 & MA.526/201 7

Date of Order: This, 27" day of September, 2019

THE HON BLE SMT. MANJULA DAS, JUDICIAI. MEMBER

.,.ﬁ i(! ;:& {}5 -

THE HON'BLE MR NEKI%:!OMANG._% EIHSIAL 4‘AIBM‘NISTRATWE MEMBER
o ii ' € § » -"‘ ‘?I;Y‘

1. Azad Mondal son Bf Rcmnf ,@l’ndé\ix | ’;’i;"’%

. aged abpuyt-42 yféaf%f““"f A
« village Gandhlpur o
Bariyarpur, ¢Disirich o |
. code - 811211 2
2. Jogendro Prosod ‘Son of Gongo’m ~\‘ g
' Mondadal, resndmg .t v:llage
‘Mahsouni, -Post~.Office ~ Kaijra, .

Police Station - Pmb@zor Dls’mc’f “,,, e

e e T

Lakhisarai, Pin code 811309, "

3.  Subash Mandal, son. of Thembu
. Manddl, residing at village Fridpur,
Post = Office - Jamalpur, Police
Station - Jamalpur, District -~
Munger, Pin code —811214.

4, Kailash Kumar, son of Bhikhari Ram,
- residing at village Sultanpur, Post
Office — Parana, Police Station -
Nokha, District - Sasaram, Pin code

- 802217.

. i f e e




OA.350/00972/2019& Others

5. Balmiki Mandal, son of Guneshwar
© Roy, residing at vilage Dih

i (Harichak), Post Office — Saidpur,
d Police Station - Sahpurkamal,
Jl : District — Begusarai, Pin code -
I 851211. .

4. Abinash Yadav, son of Akshayalal
Yaday, residing atf village Kathani,
Post Office — Bichichanchar, Police
Station — Habeli Kharagpur, District
- Munger, Pin code — 813221.

7. Ashutosh Kumar Singh, son of
- Abhay Kumar Singh, resndlng at
vilage Shos’mnogom ROad* *No;g*l,,
Post Office ~ Munger Pohce@toﬂon*"m, ,
= Kasim Bozor l@!smc:ré’?ﬁfan 'er . 3
code ~ 8]12@;1:* F RN

. S s
J‘ s K 2

8.  Amardip; Y@dov son;-'oi;p o
| Yadav, resndmg at Sadtpuj College
Road), Pos’ﬁ@fﬁce Munger Pohcgm

Station - Kotwo:l: lls’rnc’r "WMunger,,., .
Pin code - 81 1201/ TR M" R

”
RNV

?. Vijay Kumor son’ of B|swonn01h
Mahato,  residing - @t.. V|I|oge
Shastrinagar Road No. 1, Post
Office — Munger, Police Station —
Kasim Bazar, District Munger, Pin
code —811201. '

10. Naresh Kumar, son of Ganesh

' Paswan, residing at  village
Ghorghar, Post Office ~ Ghorghat,
Police station — Bariyarpur, District —
Munger, Pin code ~ 811201.

11.  Bijay Kumar Singh, son of Jamindar
Singh, residing at village Dhangabhi,
Post Office — Dhangahi, Police
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Station -, Bikramganj, District -
Rohtas, Pin code ~802213. _
- ...Applicants in OA.972/2019
-Vs- '

1. Union of India, service through the
secretary, . Ministry of Railways, Rail
Bhawan, Raisina Road, New Delhi,
Pin code ~ 110001,

2. The General Manager, . Eastern
- Railways, : having its office at
Eastern-” Railway  Headqguarters,
Fairie Place, 17, Nefaji Subhos
Road, Kolko’fo 700001

» ',, - o I A&_IA B )
M»-’,;a (ERE= S| ifé&fﬁu o
3. The PnnCIpoI Chlef Perso nelLOf ice*@m
(Human' Ré‘?éurc‘e")@? t Eastern AN

Railways, *h@vmg;
Eastern R@llwoy;?
Fairlie F’loce 17*

N
5

}«a.t

4. The Ch1ef Personnel @fflcer Eos’remw” f:‘
Railways, hovmg “ifs. off:cef»*o’r AN
Eastern Rollwéy Heodquorz’rers
Failie Place, 17, “Netdjl A"‘Su,.bh*dé, o
Road, Kolkata - 70000 s

5., The Divisional Raiway Manager,:
Eastern  Railways,  Maida Town,
Malda, Pin code -~ 732101.

6.  The Divisional Personnel Officer,
Eastern  Railways, Malda Town,
Malda, Pin code - 7332101.

.. Respondents in OA.972/2019

1. Ramchandra  Singh, . son  of
- Chatrabhuj Roy, residing at vilage
'~ Shivkund. , Police station - Shiv
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- Kund, Districrt = Munger, Pin code -
811202.

_ Bishwaijit Kumar, son of Birendra

Prasad Singh, residing at village

- Azad Kufir (Shastri Chowk), .Post

Office — Munger, Police Station -
Kotwali, District — Munger, Pin code

- -811201.

. Mahendra’ Kumair, son'~ of

Ragunandan Paswan, residing at
vilage Katgharh, Post Office -
Munger, Police Station - Ko’rwoli'
District - Munger, Ptn code
811201. RS R S Ran ,;a

b %L
",

......

Mahesh- Prosod son of Chondrlko |
Prasad, - resadmg at- wlloge Subh@si J«\E

Nagar, P?s’rebfﬁce{,,r Mun - Y
Station -iKétwali, ‘Dis’mc’r F25Aionge =
District ~ 8]1“20] “’:sf;j"{,,;f [T |
Ajay Kum@r SOR’ of RamﬁMondGl *,,} ;}(
residing at vHIage Gandhlpur Pos’f ':é /X
Office ~ Borlyarpur Pollce S’ro’non S

Bariyarpur, District —-Munger Prn f”
code - 811211, T

Dilip Kumar Singh, son of Ram
Khelowan Mandal, residing at
vilage Kasturba Water, Post Office
— Munger, Police Station — Kotwali,
District - Munger, Pin code -
g11201.

Tuntun Pfosod, son of Rajendra

Prasad Yadav, residing at village
Jaffar Nagar, Police station =
Mufasil, District = Munger, Pin code

~811201..




10.

11.
12.
13.

14,

’Dlpok Kum@r son?*ofj

ol “‘.Z‘vr o ;,:;a'{c -
SB02217. Y ey bt

OA.350/00972/2019& Others

Dinesh Prasad Yadayv, son of Suresh
Prasad Yadav, residing at village

" Baidhpur, Post Office — Baidhpur,

Police Station - Shambhugani,
District — Banka, Pin code —813221.

Saroj Kumar, son of Gago Yadav,
residing at  vilage  Sadipur
(Yadavtola), Post Office — Munger,
Police Station — Kotwali, District ~
Munger, Pin code -~ 811201.

Sashi Kumar, son of Ramji Singh,
residing at village Singheswartola
(Nawagarhi), ~ Post ~ Office -
Nawagarhi, Police,. s’r@’non e *N@lya- S
Raom Nogor Dls’md - Mu er, Pln‘*g;;, b,

w?:\:

residing 0’r£~w|loge SuL aleltls
Office —%Pararia, %oﬁcg }ﬁi
Nokha, DtSTfiCT Scsdr@m, Rin, &

H o »r T
Y, '( ol o
o ', En " P .
4. x -d NS

Sajan Mahto -50N., of Norsmgh Roy f
residing at vilage Jaffarnagar NH = ... *-“"
31, Post Office - Pachbir,.. Polite
Station - Sahpurkamal, District —

Begusarai; Pin code —851211..

Dinesh Kumarr, son of
Bhuneshwarsah, residing at village
Shivnagar, Post Office — Herudiyara,
Police Station — Kasim Bazar, District
— Munger, Pin code — 811201. '

Sharda Devi, son of Singho Korag,
residing at village Bangali Bandh
(Karantola), Post Office - Piri Bazar,
Police Station — Piri Bazar, District -
Lakhisarai, Pin code —811112.
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... Applicants of OA.975/2019
-Vs- .

1. . Union of India, service through the

+ secretary, Ministry of Railways, Rail

. Bhawan, Raisina Road, New Delhi,
Pin code —110001.

2. . The General Manager, Eastern
~ Railways, having its office at
. ‘Eastern  Railway  Headquarters,
Fairlie Place, 17, Netagji Subhas
‘Road, Kolkata — 700001,

3. The Pnnapol Chief Personnel Office

(Human Resourcel)w *%Eoste(nr "%
Railways, h@vmg its S oo Afnﬁf,ﬁgmc’r‘ © u%
Eastern Ronwcays ﬁH edduarters,
S, ‘“13 L r o
Fairlie Plcce“ﬂ 17 g~Neiaji | Sohas; %
Road, Kolkqm 700@@ Y T \
9 o e, ,..,,,.v,‘%‘mﬁv ‘g’ oy iﬂ
cesped !
4 The Chlef; Personnej Offlcen Eos‘rem 24 §
Railways; & ‘having | it/ office: i

Eastern. ‘Roulwoyw uHeoquor’rerS* N
Fairlie quce {17 Nefojl Subﬁ’ Qs
Road, Kolka’fo»-ag— 7000@‘1 vy AT

o s ;
N e

5. The. Divisional Rcu!wqy Managér,
Eastern Railways, Malda Town,
Malda, Pin code - 732101,

6. The Divisional Personnel Officer,
Eastern - Railways, Malda Town,
Malda, Pinh code — 7332101.

: ... Respondents in OA.975/2019

1. Ramadhar Paswan, son of Dhuran.
- Paswan,.  residing at  village
Mahsouni, Post Office - Kajra,
Police Station - Piri Bazar, District —
Lakhisarai, Pincode - 811209.
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Upendra Paswan, son of Mahabir
Paswan, residing at  viloge
Gorghat, ' Post Office — Gorghat,
Police Station — Bariyarpur, District —
Munger, Pin code - 811211.

Naresh Mahto, son of Parmeshwar
Mahto, : residing at.  village
Mahsouni, Post Office - Kajra,
Police Station — Piri Bazar, District —
Lakhisarai, Pin Code - 811209.

Om Prokosh son of Mahabir
Prasad,  residing at village
Mahsouni, Post Office. QKGJI’O
Police S‘rohon - P|r| B@zcar *Dls’rnc’r”:

Yadav, ; re5|d|ng
Laldarwaza™ (erch‘,ﬁfﬁi""
Office - Log[domoioaf‘“’ﬁ I
~ Kotwali lls’mc’r A
code - 811201 f‘“wﬁa A
RObI Show son of *Lokhon LSoh -
re5|d|ng at village. Abjugonh,ﬁPosf o
Office — Abjuganj, Police.Station ™=
Sultanganj, District — Bhagalpur, Pin
code —813231.

Pradip Chandra Singh, son of
Shivhandan  Singh, residing at
vilage Kesopur Idgaoh Road, Post
Office — Jamalpur, Police Station —
Jamalpur, District — Munger, Pin
code -811214.

SUdhir Prasad, son of Khakhanu
Prasad Yadav, residing at village
Lohchi, Police Station - Habeli
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Kharagpur, District — Munger, Pin
code -811211.

9. Sanjiv Kumar, son of Bishnu Prasad,
residing at viloge Mogal Bazar, Post
Office ~ Basudeopur, Police Station
— Basudeopur, District - Munger, Pin
code —811201. .
Applicants in OA.976/2019

Vs-

1.© Union of India, service through the
Secretary, Ministry of Railways, Rail
Bhawan, Raisina Rood New Delha
Pin code—- 1 10001 SRR
. w *“’A%, i b
2. . The Genercﬂ ““"Mon@ger;, | Eqsfern
A % by
Rculwoys ﬁ,.hcz;,l,vmg@i»%‘mn‘s-.}r&@fflcs»t—:‘ @T&,
Eastern chlwo Hon. aagdarters; @ |
Fairlie Ploce 17~«, Nef@h Sobhas
PEEAN S, v

Road, Kolkcﬂo 700@0"12.@ TS,
/ ‘! I

3.. The Pnnopolr’ Chlef F’ers%nnelv N
Officer (Humcn v'Resource) Ecs‘rern Ly
Railways, - hov?ﬁg ifs. - office 01 .
Eastern  Railway. Headquor’rers
Faiie Place 17, Netaiji.. .Subhds
- Road, Kolkata — 700001.

4.  The Chief Personnel Officer, Eastern
Railways, . having its office - af
Eastern - : Railway  Headquarters,
Fairlie Place 17, Netaji Subhas
Road, Kolkata — 700001.

5. The . Divisional Raiway Manager,
Eastern ..Railways, Malda Town,
Malda, Pin code - 792101.

LamsrimemEsil, 7 wETERETIEL




OA.350/00972/20198& Others

6. The Divisional Personnel Officer,
Eastern Railways, Malda Town,
Malda, Pin code - 732101. o |

| ... Respondents in OA.976/2019

For applicants (Adv): Sri S.K.Mal & Sri S P Chattopadhyay

For responden’rsﬁ (Adv): Sri D N Bandopadhyay

ORDER (ORAL)

MANJULA DAS, MEMBER (J):

- wkﬂadiﬁﬁfé" N
Smce ’rhe %rfehef(s) sough ;or ln'g"@l the 3 OAs are same,

. eﬁ? Y, "!_ i ‘ fb\ %%‘3{
all the three OAs care token hgp}j@ %mg disposed of by
this common order % oy E 1
& ¥ ;z £ Fad - I
L k- s VI
{3 & S i a ey, f
2 MA Nos 524/2019 ‘*525/2019f’c‘3nd 526/2‘“019 have been

'I.'u

.....
.d"

975/2019 and. 976/20]9 respeoh“‘“&MH@vmg regards to the facts
and Clrcums’fqnces all ’rhe"3 MAs praying for joining together are

allowed under Rule 4(5)(a) of the CAT (Procedure) Rules, 1987.

3. In dl the 3 OAs, the applicants have made the

following same prayers:-

“8.l) Leave be granted by this Hon'ble Tribunal to the
applicants herein to file this present application jointly
in consideration of the fact that the cause and the
nature of relief as prayed for hereunder are similar and
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that .the opphcqn’rs hove a common m'reresT in the
presen’r matter. '

i)  The respondents herein be directed to consider
- the represen’ro’non dated 20.10.2018 served before it;

iii) The respondents herein be directed to implement
the memo being reference no.
E/T&C/C/Cell/MLD(Loose) dated 12.01.2018;

iv}. * The respondents herein be directed to absorb the
applicants as casual hot weather staff in terms of the
‘memo being reference no. E/T&C/C/Cell/MLD[Loose)
_do’red 12.01.2018;

v) The respon@ien’fs*herelnfbe directed to disburse all
~ manner. ogf beneﬂ’rs olong with orreor,‘ubenefns which the
applicanfs are ef "’nﬂe@l 1’&?“" @Io’re -~ aﬁ

's, . % 52
.és?, ", i. R
o, ¥ g -:

| vi) CC)s’rs of thlsw@ p fie

’%
| a
4. ~Atthe ou’fse’r of the; ergumen;r(sv Iegrﬁ’ed counsel for the

L
e e O e

applicants fcnrly subml’r’red that.they- il be satisfied if the OA is
:Treo’red as co:mprehensive representation and the respondents
are directed 15 consider the sdme judiciously keeping in mind the
notification deted 12.01.2018 and the representation/lawyers
notice dqfed 20.12.2018. By accepting the prdye'r made by the -
dpplicon"rs’ side, we direct the applicants o produce the copy of
‘The OA before the respondent no:4 within a period ef one month

from the date of receipt of this order. On receipt of the same, the

10
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responder‘ii‘ no.4 shall judiciously consider and dispose of the -
sohe by giving personal héoring to them or Thrqugh legal
répresen’rd’rives: and thereafter pdss a reoson'gd and speaking
order keeping.in mind the nofification dated 1:;2.01 2018 and the
ldwyers hoTicé .dated 20.12.2018 within three months thereafter.
Decision to be arrived at. by the respondent no.4 shall bvév

éommunico’red to the applicants.

5. However, leorned%ac‘bwmsél ~for the respondents

f.i_

‘L'

o the respondents

X %
i -. -#‘ ‘:».. .vw.
L I 3 = b
for conwderohon, ,*H,,,e,ﬁ ablgr “p accept the
| T . o
% «f"‘”’ g;,, ..,.w--f"" e s ‘3 .a»-w F
submussnon madezby ’rh%é {eaﬁ%‘@ﬁc‘@“ 538l for 1he fespondents as
i RN S ;
’X S Y E R v';r Wiy,
we hove not en’rered*m Erits—0 matter and only
< { - ,;‘ l'f
"._P ,_EV.." f
~directed the depor’rmen’r ’ro consuder who is"thé best authority to
\ - : ‘.f" ff‘f
S
decide the moh‘er. " R
6. The OAs are disposed of as above. There shall be no

—

“order as to costs.

h

] e

(NEKKHOMANG NEIHSIAL)—— (MANJULA DAS)
ADMINISTRATIVE MEMBER JUDICAIL MEMBER
/BB/
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